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(b) Durin, the period from 18·6-1970 to 
2-7-1970 the Directorate of Enforcement 
conducted 20 raids in this connection and 
seized Indian currency totalling Rs. 
5,08,7001"' 

(c) The information is beiD, collected. 

Char,e-sheet agalnot Army Medical Officer 
for Murder of a Wuman with her Child 

803. SHRI BABURAO PATEL: Will 
the Minister of HOME AFFAIRS be pleased 
to state: . 

(al whether a charge·sheet hal been filed 
apinst the Medical Officer, Capt. K. N. 
Raju, for the alleged murder of a 25·yea:-
old woman and her 14·montho()ld female 
child whose bodies were found in 
Sccunderabad on Ihe 15th Februar), 1970 ; 

(b) the action taken a,ainst Capt. Raju 
a fter his arrest ; and 

(e) the nalJles of other Army officers 
involved in alleged murders in t he last two 
years and the nature of ~ committed 
with actiun taken in each cas· ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE, DEPARTMEN1S 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT} : (a) to (c). The information 
is being collected from the State Govern· 
ment and will be laid on the Table of the 
Houie on ~  

Seizure of Obscene Photol1'aphl and 
Pornograpblc Book. from I Stadlo 

In Deihl 

80S. SHRI BABURAO PATEL: Will 
the Minister of HOME AFFAIRS be pleased 
to Itatr : 

(I) whether it i. a faet tbat several 
obscene ohotnaraphs and pornographic books 
were .·zed recently from a stu1io in 
Delbi; 

(b) if so the name of the studio and 
tbe nature of photo,raphs with name, of 
models and bookl involved ; 

(c) wbetber it il allO a fact that some 
employees ( f tl.e Govcrnmeal of India Press 
were involved in this racket ; 

Id) if 80, tbere oamCI Ind tbe Iteps 
takeo qaiDit them ; IIDd 

(e) the steps takeo to prevent further 
spread of pornography ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): <a) to (d). 
According to information available some 
obscene cards/photographs/oeptives have 
been recovered. followiol raids or,lnised ~ 
the C. B. I. 00 2nd May, 1970. Some 
employees of the Government of India Prell, 
Minto Road, Delhi are allrpclly involved. 
The case il under investi,_tion. 

(e) A lpeclal cell hal been set up in 
Delhi for deallnB wllh the dlllClmlnatlon of 
obsceoe literature. Raids are belnl con-
ducted from time 10 time and suitable action 
under law Is taken. 

Procedure Re. Appolutmeut of Vice 
Chancellors 

806 SHRI S. A. AGADI: Will the 
Minister of EDUCATION AND YOUTH 
SERVICES be plcased to refor to Ibe IIply 
liven to Starred Qucstion No. 1369 on the 
lsi May, 1970 regardlnB uniform .ystem of 
eJeclinl Vice Chancellors for Univerliliel 
and 8tate : 

Ca) whether the Vice·Chancellon of the 
Aligarh, Banaral, Delhi and Shantlnikelan 
Universities pre nomioated or appointed by 
Ihe Union GovernlllCllll ; 

(b) what I. the procedure in value at 
each of the above mcntiooed Univcnitiel : 

(c) whcther II i8 also a facl that Ben .. -
lore and My.ore UnlverBitiel' Vice 
Chancellors are appoinled by the MYlOre 
State Governmeat ; and 

(d) whether any opinions bave been 
received from Ihe State Governmenll for 
rewmmendation on 'Modic Act for 
Univenitiu" and, if 80, the detail' 
lhereof? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
llAO) : (a) and (b). A Itatemenl livlDg the 
proeedure for appointDlCllt of Vice 
Cbanccllora In tblle Univeraitiel is 
attached. 

(e) No, Sir. 
\d) No, Sir. Tile reporl of the Com-

mittee on 'Model Act for Univenitiu' waa 
SllDI to the State Governmenll for SUitable 




